ontested commercial cases disposed during the month of April-2022

District

[VACANT COURT]
JOF SH. BHARAT]|
[PRASHAR,
IDISTRICT
JUDGE
(COMMERCIAL
ICOURT)-01

Case No.

Date of Whether Date
Registrati Urgent ReliefDecision
on was sought and
Pre-Insitution
Mediation did
not take place
(Yes / No)

Petitioner NameAdvocate
VS Respondent
Name

ofDays forNature ofDate
disposal Disposal execution
(Conteste decree

Settled)

ofNumber Act

ofof
for
execution
of decree
from date
of

decision

daysSection

ISH. RAJNEESH|CENTRAL
[KUMAR GUPTA]
[DJ
ICOMMERCIAL
ICOURT, THC

INIL

ISH. PAWAN KRJCENTRAL
JJAIN, DISTRICI]
JUDGE,
(COMMERCIAL
ICOURT)-03, TIS
[HAZARI COURT|
IDELHI

CS(COMM)
670/2020

MOHAMMAD
JUBAIR &ANR.
V/S ORIENTAL
INSURANCE

CO. LTD.

H. AMIT|20.03.202[NO
UMAR o

ICONTEST [NIL
[ED

130.04.2022 [800

INIL SUIT FOR

RECOVERY|

MS
[SAXENA,
[DISTRICT
JUDGE,
ICOMMERCIAL
ICOURT-04

NISHAICENTRAL

CS (COMM)
1633/2020

[CICIT
LIMITED
VS,

BANKISH
KUMAR

ALOKl02.11.2020 [NO 527 ICONTESTE NIL

DAYS [D

13.04.2022

[RECOVERY]
OF MONEY

INIL

CS
2826/2019

(COMM)

SH.
[KUMAR

VINAY[30.11.2019 [NO p2.04.2022 874 CONTESTE|NIL

DAYS D

INIL [RECOVERY]|

OF MONEY|




District

Case No.

Petitioner NameAdvocate
VS Respondent

Name

Date
Registrati
on

of Whether

Date
Urgent ReliefDecision
was sought and
Pre-Insitution
Mediation did

not take place

(Yes / No)

ofDays forNature ofDate
disposal Disposal

(Conteste

Settled)

execution
decree

ofNumber Act

ofof
for
execution
of decree
from date
of

decision

daysSection

JCOURT-05

ISH. S.K SINGH [20.12.2021 £6.04.2022 |27 ICONTESTE RECOVERY]|
DAYS D OF MONEY/|
OMP (COMM ISH. UPENDER[04.03.2022[NO 29.07.2022 56 DAYS [CONTESTE|NIL INIL PETITION
31/2022 - IGUPTA D U/S 34
IARBITRATT|
ON ACT.
OMP (COMM)ys. [SH. 11.01.2022 [NO £9.04.2022  [108 CONTESTE [NIL INIL [PETITION
14/2022 IKOTAK [DHANAJNAY DAYS D U/S 34
MAHINDRA BANKISEHRAWAT IARBITRATI]
ON ACT.
OMP (T) |KULDEEP SH. MAYANK|06.02.2021 [NO 30.04.2022 448 ICONTESTE [NIL INIL IPETITION
COMM) MINOCHA JAGGARWAL DAYS D U/S 14}
3/2021 VS. ARBITRAT]
ON ACT.
5 EH ASHWANIICENTRAL |NIL
UMAR
ISARPAL,
IDISTRICT
JUDGE,
ICOMMERCIAL




District Case No. Petitioner NameAdvocate Date ofWhether Date ofDays forNature ofDate ofNumber Act
VS Respondent Registrati Urgent ReliefDecision disposalDisposal execution ofof daysSection
Name on was sought and (Conteste decree for
Pre-Insitution d / execution
Mediation did Settled) of decree
not take place from date
(Yes / No) of

decision

H. PARAMJIT]

INGH,
IDISTRICT
UDGE(COMME
[RCIAL)-06,
ICENTRAL
7 |SH. DINESH|West INIL
IBHATT . DJ
(COMMERCIAL
JICOURT)-01
8 |VACANT COURT|West INTL
lOF SH
IGURDEEP
ISINGH, LD/
IDISTRICT

JUDGE (COMM)
02, WEST,THC

[DELHI

9 |MS. SANTOSHNEW INIL
SNEHI MANN,DELHI
IDISTRICT
JUDGE
(COMMERCIAL
ICOURT)-01

10 [SH. GURVINDER] OMP (COMM.) [CRAFTS INDIAJSH. NIPUNJ15.10.2019 [NA 11.04.2022 010 IDISMISSE [NA INA U/S - 34
[PAL SINGH,| 190 / 2019 [HOMES AND ORS|BHARDWAJ D OF
[DISTRICT VS. M/S. ARBIRATI
JUDGE BHILANGANA ON  AND|
(COMMERCIAL HYDRO POWER] CONCILIA
ICOURT)-02 [LTD. TION ACT]

1996




District Case No. Petitioner NameAdvocate Date ofWhether Date ofDays forNature ofDate ofNumber Act
VS Respondent Registrati Urgent ReliefDecision disposalDisposal execution ofof daysSection
Name on was sought and (Conteste decree for
Pre-Insitution d / execution
Mediation did Settled) of decree
not take place from date
(Yes / No) of

decision

OMP (COMM.) [UNION OF INDIA [SH. MANISH23.07.2019 £8.04.2022 IDISMISSE U/S 34
136 / 2019 VS. M/S. INDIANKUMAR D OF
AGRO IARBIRATI
MARKETING CO- ON  AND
OPERATIVE LTD. CONCILIA
TION ACT]
1996
OMP (COMM.) [UNION OF INDIA [SH. MANISH[23.07.2019 [NA 28.04.2022  [1011 IDISMISSE [NA INA U/S - 34
137 / 2019 VS. M/S. INDIANKUMAR D OF
AGRO IARBIRATI
MARKETING CO- ON  AND
OPERATIVE LTD. CONCILIA
TION ACT|
1996
OMP (COMM.) [UNION OF INDIA [SH. MANISH23.07.2019 [NA £8.04.2022  |1011 IDISMISSE [NA INA U/S - 34
138 / 2019 VS. M/S. INDIANKUMAR D OF
AGRO ARBIRATI
IMARKETING CO- ON  AND
OPERATIVE LTD. CONCILIA
TION ACT|
1996
1 |SH. SANJIV] OMP M/S AYUB ALI [RAJESH 14-07-2020[NA 02-04-2022 [627 IDISPOSED [NA INA 34
JAIN, LD COMM)/51/20|[AND SONS VYPANDEY IArbitration
[DISTRICT 20 [UNION OF INDIA &
JUDGE Conciliation|
(COMM.)-03 Act




District

Case No.

Petitioner NameAdvocate

VS Respondent
Name

Date
Registrati
on

of Whether

Date
Urgent ReliefDecision
was sought and
Pre-Insitution
Mediation did

not take place

(Yes / No)

ofDays forNature ofDate

disposal Disposal

(Conteste decree

Settled)

ofNumber

execution  ofof

Act

daysSection

for
execution
of decree
from date
of
decision

OMP INORTHERN [R K GOEL l01-04-2019 08-04-2022 [1103 IDISPOSED 34
COMM)/64/20RAILWAYS Vs M/S Arbitration
19 [KIRAN INFRA} &
[ENGINEERS Conciliation|
LIMITED(OBJ-34) Act
OMP ARUN KUMARMohammad l04-12-2021 [NA £0-04-2022 137 ALLOWED [NA INA 34
COMM)/118/2 [AND ANOTHER V4gAftab IArbitration
021 [PNB HOUSING &
[FINANCE LTD Conciliation|
Act
ICS/940/2018 [CANARA BANK V§MEENU l01-10-2018 [NA P0-04-2022 [1297 IDISMISSE [NA INA Suit for
ILALIT KUMARSHARMA D recovery
IAND ANR
OMP [EAM FRUITS LLPRISHABH 25-11-2019 [NA £6-04-2022 [883 IDISPOSED [NA INA 34
COMM)/205/2]AND OTHERS VYKAPOOR IArbitration
19 INDIA BULLS &
CONSUMER Conciliation|
[FINANCE LTD Act
Misc STATE BANK OFMOHINDER [06-01-2020[NA p7-04-2022 842 IDISMISSE [NA INA Suit for)
IDJ/1/2020 INDIA Vs SARITAIMANGLA D recovery
BESOYA
OMP KAMLESH JAAKAR l06-10-2021|NA 30-04-2022 [206 ALLOWED [NA INA 34
COMM)/95/20[BHADANA V4BHARDWAJ SET Arbitration
21 IAXIS BANK LTD. IASIDE &
Conciliation|
Act




District

Case No.

Petitioner Name
VS Respondent
Name

Advocate

Date

on

of Whether
Registrati Urgent

Date
ReliefDecision
was sought and
Pre-Insitution
Mediation did
not take place
(Yes / No)

ofDays forNature ofDate
disposal Disposal

(Conteste decree

Settled)

execution

ofNumber Act

ofof
for
execution
of decree
from date
of

decision

daysSection

ARBTN/5204/2[UNION OF INDIAlV K RAI ANDj17-09-2018 30-04-2022 1321 IDISMISSE 34
018 Vs. KIRAN INFRAJASSOCIATES D Arbitration
[LTD. &
Conciliation|
Act
n2 |SH. PREM|SOUTH CS STATE BANK OKMs Shalini08.05.2019 [No 04.04.2022  |1052 Contested [NIL INIL ISuit for
IKUMAR COMM)/69/20[INDIA VqUpadhyay [Recovery
IBHARTWAL 19 ASHVINDER
IDISTRICT ISINGH SAINI
JUDGE
(COMMERCIAL
ICOURT)-01
ARBTN/20/201M. ANITHA VgMs Priyaj25.05.2019 [No £1-04-2022  [1062 Contested [NIL INIL [Petition U/s|
o FIITJEE aristotle 34 off
[FOUNDATION Arbitration
[FOR EDUCATION| land
AND ANS. Conciliation|
Act
OMP ALL INDIASh Rahullo2.03.2021 [No p8-04-2022 423 Contested [NIL INIL [Petition U/
COMM.)/29/2 [INSTITUTE OHPandey 34 of]
021 MEDICAL Arbitration
SCIENCES Vs ALY land
INDIA MEDICOS Conciliation|
Act
IARBTN/254/20[SOUTH DELH{?S Promilaf25.09.2018 [No P9-04-2022 [1313 Contested [NIL INIL [Petition U/
18 IMUNICIPAL apoor 34 of
ICORPORATION VH Arbitration
M/S MILESTONH and
SECURITY AND Conciliation|
PLACEMENT IAct
SERVICES




District Case No. Petitioner NameAdvocate Date ofWhether Date ofDays forNature ofDate ofNumber Act
VS Respondent Registrati Urgent ReliefDecision disposalDisposal execution ofof daysSection
Name on was sought and (Conteste decree for
Pre-Insitution d / execution
Mediation did Settled) of decree
not take place from date
(Yes / No) of

decision

13 |SH. ICS(COMM)/43/[ECO Coatings VsJidresh Ahmed [16.01.2021 04.04.2022 |443 Contested [N/A IN/A SUIT FOR
[KUMAR 2021 Raheja Developerd [RECOVERY]|
| Ltd
IDISTRICT
JUDGE
(COMMERCIAL
ICOURT)-02

ICS(COMM)/58/[Meghraj Singh VsJM.A. Inayati 06.09.2021 [N/A 04.04.2022  [|211 Contested [N/A IN/A IN/A
2021 Ummeed Housing
[Fin Pvt Ltd
OMP(COMM)/1}Jai PrakashKaushal Gautam(o4.02.2021 [N/A 18.04.2022 439 Contested [N/A IN/A IN/A
3/2021 Narayan Apey]
Trauma Centre Vs
Sparkle Associates
ICS(COMM)/32 |Anurag Jain ProplAditya Jain 9.10.2019 [YES £9.04.2022  [934 Contested [29.04.2022 29.04.2022SUIT FOR
5/2019 [nnovative  Indig RECOVERY|
Mluminations Vs
Taranjeet Bawa]
[Proprietor
intermac




14

District

'ACANT COURT|SOUTH-
IKUMAR
CHAUHAN, LD/
IDISTRICT
YUDGE
(COMMERCIAL-
COURT),
SOUTH-EAST,
SAKET COURT

Case No.

Petitioner NameAdvocate

VS Respondent
Name

Date
Registrati
on

of Whether

Date
Urgent ReliefDecision
was sought and
Pre-Insitution
Mediation did

not take place

(Yes / No)

ofDays forNature ofDate

disposal Disposal

(Conteste decree

Settled)

execution

ofNumber Act

ofof
for
execution
of decree
from date
of

decision

daysSection

15

OUTH-
Rani[EAST

[Vacant Court o
[Ms. Raj
[Mitra,

[District Judge]
(Commercial)-02

INIL

16

ISH. SANJAY|EAST
ISHARMA-I

ICS(COMM)NO.
220/2020

ANIL
GOYAL VS|
RAJEEV GUPTA

KUMRJRITU GUPTA

18-11-2020

B0-04-2022

627

CONTESTE}
D

- SUIT FOR|
[RECOVERY]|

CS (CoMM
INO. 149/2019

[PUNIT GUPTA VS|
CELEBRATIONS
[EVENTS PVT
[LTD. &ORS.

ULWANT
UR

23-08-2018

P3-04-2022

1335

ICONTESTE
D

SUIT FOR|
[RECOVERY]|

7

[VACANT COURTINORTH
JOF MS. SARITAJEAST
[BIRBAL,
[DISTRICT
JUDGE,
(COMMERCIAL
ICOURT)
(w.e.f-
20.07.2021)

INIL




District Case No. Petitioner NameAdvocate Date ofWhether Date ofDays forNature ofDate ofNumber Act
VS Respondent Registrati Urgent ReliefDecision disposalDisposal execution ofof daysSection
Name on was sought and (Conteste decree for
Pre-Insitution d / execution
Mediation did Settled) of decree
not take place from date
(Yes / No) of

decision

[MS. NIVEDITAShahdara
JANIL SHARMA
IDISTRICT
JUDGE,
(COMMERCIAL
ICOURT)
1o [MS. [Shahdara [NIL
[SUKHVINDER
[KAUR
20 |SH. GURDEEPINORTH- |NIL
[SINGH, WEST
[DISTRICT
JUDGE
(COMMERCIAL)
21 |MS. BARKHA [North INIL
GUPTA, DICOMM)
22 [VACANT COURT|SOUTH OMP (COMM)SONAL TIWARI V§SH. L.SJ19.11.2018 |[NO £8.01.2020 152 ICONTESTE|NIL INIL 34
JOF SH. HARISH|WEST 08/2020 [KOTAK IGAUTAM D IABITRATI
[DUDANI, DJ| MAHINDRA ON &
(COMMERCIAL) PRIME LTD. ICONCILIA
TION ACT
OMP (COMM)RAJ KUMAR VSLALIT KUMAR [14.08.2019 [NO £2.04.2022 [981 CONTESTE|NIL INIL U/S 34
30/2019 HINDUJA DAYS [D ARBITRATI]|
[HOSING FINANCH ON  AND|
[LTD. CONCILIA
TION ACT]
1996.
OMP (COMM)SADHANA DEVIANURADHA [06.10.2020 [NO £2.04.2022 |564 ICONTESTE NIL INIL U/S 34
17/2020 VS HDFC BANK  [MITTRA DAYS [D ARBITRAT]
ON  AND|
CONCILIA
TION ACT]
1996.




	Form-6

